1 0.a. 547.2017

CENTRAL ADMINISTRATIVE TRIBUNAL -
KOLKATA BENCH
(CIRCUIT AT PORT BLAIR)

No. O.A. 351/00547/2017 : Date of order 15. 02 2018

Present: Hon’ble Mr. V. Ajay Kumar, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Shri Sukanta Mandol
Slo Shri Jotindra Nath Mondal
R/o Kishori Nagar, Diglipur
E North Andaman,
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Andaman & Nicobar Administration,
Port Blair - 744101.
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For the Applicant : . Mr R. K‘amar, Coq-i)sel
For the Respondents :- Mr. M. Tabraiz, Counsel

uﬁ-f*"ym




TR Lt L, SR e ey~ SRy T e - e MR e -

2 0.a. 547.2017

ORDER(Oral)

Per Mr. V. Ajay Kumar, Judicial Member:

Heard Mr. R. Kumar, Ld. Counsel for the applicant and Mr. M.

Tabraiz, Ld. Counsel for the official respondents.

cD.

2. The applicant, who is a Daily Rated Bus Con_dubtor, under th
| reépondents, has filed this OA mainly seeking regularization of his services
~at par with certaih other persons,-whose services have been regularized by |
the respondent authorities. | | | | |
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